
Written Answers APRIL 22, 1965 Written Answers 

(c) The demands made by the 
C.G.H.S. Medical Officer<' Associution 
are under consideration in consulta-
tion with the concerned Ministries. 

Dearness Allowance to Central 
Government Employees 

r Shri S. M. Banerjee: 
*911 J Shri Yashpal Singh: . L Shri Kapur Singh: 

Shri Rajdeo Singh: 

Will the Minister of Finance be 
pleased to state: 

(a) whether it is a fact that accord-
ing to the rise in cost of living index, 
the Centrail Government employees 
are entitled to another slab of dear-
ness allowance; 

(b) if so, whether Government 
have taken a decision in this regard; 
and 

(C) if not, the reasons for the same? 

The Minister of Planning (Shri 
·D. R. Bhagat): (a) Yes Sir. 

(b) and (c). The matter has been 
examined and is being placed for de-
cision by Government. 

Prevention Of Food Adulteration 

r Shrimati Jyotsna Chanda: 
I Shri Yudhvir Singh: 

.918. j Shri Hukam Chand 
I Kachhavalya: 
I Shri Jagdev Singh Siddhanti.: 
L Shri Shree Narayan Das: 

Will the Minister ot Health be 
pleased to state: 

(a) whether Government propose 
to establish a Central Unit with zonal 
orpnIIatlOlll to UIIst the State GoY-
ernments in the proper implementa-
tion of the Prevention of Food Adul-
teration Act; 

(b) if so, the number of zones 
which will be created; and 

(c) the expenditure likely to be 
involve" .in this connection? 

The Minister of Health (Dr. SnshUa 
Nayar): (a) to (c). A proposal for the 
establishment of a Central Unit with 
zonal organisations to assist the State 
Governments in the proper imple-
mentation of the Prevention of Food 
Adulteration Act has been included in 
the prop03:lls for the IV J?Ilan. 

Family Planning Council 

*919 .. Shri Rameshwar Tantia: Will 
the Minister of Health be plaesed to 
state: 

it is a fact that Gov-(a) whether 
ernmimt have 
high-powered 
Council capable 
cisions on plans 

decided to set up a 
Family Planning 

of taking quick de-
and programmes; 

(b) if so, when the Council is likely 
to be formed; and 

(e) what will be its composition, 
functions and scope? 

The Minister of Health (Dr. Sushila 
Nayar): (a) to (c). A proposal to set 
up a Central Family Planning Coun-
cil with a view to lay down policy 
and a Central Family Planning Exe-
cutive Board to carry out executive 
·functions expeditiously is under con-
sideration. 

Loan from Austria 

~ 
8hri P. C. Borooah: 

.980 Shrimati Renuo Barkataki: 
. Shri P. Venkatasubbaiah: 
L Shrimati Johraben Chavda: 

Will the Minister of Finance be 
pleased to state: 

(a) whether an agreement has re-
eentb' beeD .... between wa. 
Austria and the International Mone-
tary Fund providing for a World 
Bank Credit to India ot 104 million 
Austrian Shillings (about $4 million) 
for the purchase of Austrian goods; 

(b) if so, the terms of the agree-
ment; and 

(c) the nature of the goods to be 
purchased? 




